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gramme announced by the Prime
_Miniater. it is very necessary that
these Banking Service Commissicns
are set up in various States. In view
of the urgency of the matter, will the
hon, Minister assure that a time-bound
programme will be laid down for this
purpose?

SHRI PRANAB KUMAR MUKH-
ERJEE: So far as the gecond part of
the question is concerned, we are
trying to establish the Commission as
early as possible. Regarding the first
parl of the question, I do mot agree
with the hon. Member that the nationa-
lised banks have failed miserably and
that they are not doing anything to
promote the economy of the country.

SHRI P. R. SHENOY: Is the Minister
aware that in the absence of the consti-
tution of the Banking Commission, the
managements in the banks are making
appointmenis arbitrarily and they are
not doing justice to backward classes
and scheduled castes and scheduled
tribes? If so, what action has heen
taken by Government to check this
mal.pracfice?

SHRI PRANAB KUMAR MUKH-
ERJEE: So far ag new recruitment is
concerned, they are giving preference
to scheduled castes and scheduled tri-
bes as per the directions of the Gov-
ernment. ‘But at the same time, hefore
nationalisation when there was no
systematic policy about recruitment,
in comparison to the total staff, the
percentage may be very low. still
whenever we get complaints about it,
we look into tHiese and that is why we
are establisling the Banking Commls-
sion to systematise the recruitment.
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SHRI PRANAB KUMAR MUKH-
ERJEE: If some specific information is
given, we can act upon that.

SHRI BHOGENDRA JHA: At pre-
sent, the Indian private banks have
got deposits of 1263 crores and the
foreign-owned banks have got 858
crores. 1 would like to know, whether
apart from the nationalised banks, the
Government s alsos considering, to
streamline the management and scr-
vices of these foreign-owned banks
also and if any hindrance is found in
that, 15 i1t proposed to nationalise
them?

SHR! PRANAB KUMAR MUKH-
ERJEE: So far as recruilment by Bank-
ing Service Commussion is concerned,
thay is related to nationalised panks,
it relates neither to foreign banks nor
to Indian private banks

High Rate of Interest for Bank

Creditg
#258. SHR1 BHOGENDRA JHA:
Will the Minister ot FINANCE be

pleased to state:

(a) whether Government are aware
of the fact that uncmployed graduates
ang engineers are complaining of
high rate of interest for bank credits
which is hampering rapid industriali-
sation and consequent empioyment
and

(b) if so, whether Government are
taking any steps to reduce the rate of
interest?

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE): (a)
and (5). A statement ig laid on the
Table of the House.
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Since 1073.74, Government and the
Reserve Bank of India have taken a
serieg of measures with a view t5 con-
tauung inflationary pressures in the
economy and holding the price lne.
These measures aim at restricting the
expansion of money supply and bank
credit and channelising the available
bank tunds, on a selective basis, for
meeting the genuine needs of produc-
tiop and investment, exports and the
priority sector including unemployed
graduates and engineers, on the basis
of well-defined national prionities. As
essential element of these measures
has been to make credit dearer so that
it is utilised only for genuine needs
and to make savings and bank deposits
mere attiactive by providing a hugher
rate of inierest on deposits Conse-
quently, the mmmum lending rate
fixed by the Reserve Bank of India
which governs the rate of interest
charged by Banks oun thewr advances,
has been raised from 1i per cent to
124 per cent with effect from July,
1974, However, the Reserve Bank of
India have specifically exempted fiom
the provisions of the munimum lending
rate directive certain categories of ad-
vances such as advances upto Rs. 2
lakhg granted {o smal] scale industrial
umts and covered under the Credit
Guarantee Scheme, loans and advances
upto specified limmts granted to trans-
port operators, agriculturists and small
businessmen, retail traders, stc, and
covered by the Small loans Guarantee
Scheme of the Credit Guarantee Cor-
poration of India Ltd, advances for
exports and advances under the scheme
of differential rates of interest, etc If
the assistance provided by banks to
unemployed graduates and engineers
fells within the exempted category of
advances ag specified above, banks
generally provide such assistance on
concessiona] rates of interest as agatnst
the prescribed minimum lending rate
of 124 per cent.

SHRI BHOGENDRA JHA It 1s true
that the Reserve Bank had followed
the policy of making credit dearer in
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1973-7¢ and that was correct also and
that has helped our national economy.
That was with a view to restrict the
capacity of the wholesalers, manipula-
tors and hoarders. Here, the question
relates to aiding the small-scale indus.
tries so that nationa] production could
be helped to advance, Here, the reply
1g that that very policy applies io this
sector. Here, 1 would hke to know
whether the Government do propose
that the unemployed engineers, gra-
duates and others who resort to their
own self-managed industnes, are going
to get bank credit at the preferential
rates of interest and if so, the guantum
of the limit that the Government want
to fix for that,

SHRI PRANAB KUMAR MUKHER-
JEE In the statement also 1 have
mentioned that upto Rs 2 laklis they
are entitled to have concessional rates
But, here, 1n this matter, I would like
to draw the attention of the hon. Mem-
ber that apart from these iypes of con~
cessional rates, m respect of the term
loans givem by the financial institutions
in the areag which are notified by the
Planning Commission as Backward
Areas, they are entitled to have con-
cessional rates of interest from the
financial institutions on term loans.
But, regarding fhese types of loans on
concessional rates, the limit 18 Rs. 2
lakhs

SHR] BHOGENDRA JHA What 18
the concessional rate? Is it 11 per
cent of the preferential rate of inte-
rest” That was the question

SHRI PRANAB KUMAR MUKHER-
JEE That will depend upon the merits
of the case I cannot say it But
it 15 below 12} per cent

SHRY BHOGENDRA JHA: Perhaps
he could not understand my question...

MR. SPEAKER Now, your second
supplementary

SHRI BHOGENDRA JHA. Second
supplementary I ask. But that also I
want to know The preferential rates
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of interest relate to the credit policy
of the Government. So, I want to
know whether these unemployed gra-
duateg even withun the hmit of Rs. 2
lakhs are going fo get bank credit at
the preferential rates of interest or
not.

Secondly, 1n the whole of the country
including the backward areas as noti-
fied by Planming Commussion and ac-
cepted by the Reserve Bank, are the
graduates or even uneducated persons
who are runnming small scale mdustinies
going to get loans at the prefercntial
rates of interest or not?” It is not a
question of ap individual case., It 1s a
question of policy to be adopted tor
this sector, the small.scale sector for
the country as a whole

SHRI PRANAB KUMAR MUKHLH-
JEE- So far as the policy 1s concerned,
I have already indicated that the gmall-
scale 1mndustries are entiiled {0 have 1,
but regarding the quantum of interest
rates, 1t depends on the wiability of
the projects and certamn other factors
also. That 15 why 1t 15 not possible for
me. But the policy 1s there

SHRI BHOGENDRA JHA: rose.

MR SPEAKER He has answered
He does not want 1o give more than
what he has said.

SHRI BHOGENDRA JHA Ip the
statement, the concessional rate means
11 per cent.

MR. SPEAKER He does not want
to give more iniormation than what
be has already given What can I do”

SHR] S R DAMANI The hon.
Minister has mentioned about the con-
cesstonal rale of 1inierest for small-
scale indusiries and unemployed gira-
duates May I know from the hon
Minister whether any concession has
been given m the margin on the ad-
vances made to these sectors—small-
scale industry, medium-scale industry
and industries in backward areas.
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SHRI PRANAB KUMAR MUKHER
JEE: I could not follow the question
If he can kindly explain the question
I can answer,

MR. SPEAKER: Concession in the
margin. Do you provide more or less
margin than for others?

SHRI PRANAB KUMAR MUKHER.
JEE‘ No.

SHRI 8. R DPAMANI Will he consi-
der it? For the small scale w.dustry
the margmm 15 very high and they can-
not get the necessary money.
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SHRI PRANAB KUMAR MUEKHER-
JEE So many representations are
coming for concessional rate of inle-
rest Keeping the overall position we
shall have to take a decision. I can-
not react in this way

SHRI BHOGENDRA JHA Hon,
Minmister 1s not understanding the
question, The concessional rate 1s

11 per cent whereas the preferential
rale 1s 4 per cent

MR SPEAKER He will undersfand
now.

Disclosures under Voluntary Disclo-
sure Scheme

«261. SHRI SHASHI BHUSHAN:
Wil} the Mmnister of FINANCE
pleased io state

(a) whether the persong making dis.
closyre of hidden wealth under Volun~





